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Undergt'OlJDd NaPs Sanctuary In 
B1Ilr.ma 

4270. SHRI S. B. SIDNAL: 

SHRI SONTOSH MOHAN 
DEY: 

Will the Minister dl EXTERNAL 
~ S be pleased to ,state: 

(a) whether it is a fact ·that the 
underground Nagaa have made their 
sanctuary in across the International 
borders inside the Burmese territory; 

I (b) it so, whether Government pro-
pose to take up the matter with the 

( v~ Of Blmna; -' 

Written AftStDft, 

(c) the details thereof? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI P V. NARASlMHA 
RAO): (a) The . Government are 
aware that the Indian Naga hostiles 
have some presence in Burma which 
gives them a continued capacity tao 
create trouble inside our country. 

(b) and (c). The Government have, 
from time to time, commWllieated all 
availa,ble information about hostile 
Nagas and requested the Government 
of Burma to take necessary action 
against such elements in keePing with 
their policy of not permitting their 
soil to be used against a friendly 
neighbour. The BUrmese authorities 
have been exerting increasing pres-
sure on theSe elements in order to 
forCe them to leave their territory. 

Dacolties in TraIns In U.;p. and Bihar 

4271. SHRI ERA MOHAN: Will the 
Minister Cif RAILWAYS be pleased 
to state: 

(a) the JlIUmber of trains looted by 
dacoits in U.P. and Bihar from Jan-
uary, 1980 till date; 

(b) the nature and the valUe of 
goods looted; 

(c) the number of deaths, if any in 
the course of dacoity; 

(d) the result of investigation in 
each case as to the number of dacoit 
arrested and the property recovered; 

(e) whether such occurrence has 
taken place elsewhere in other States; 
and 

(f) if so, the protective measures 
taken by the Indian Railways to pre-
vent such dacoity menace? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND 
IN THE DEPAR'l"ME'NT OF PARLIA-
MENTARY AFFAIRS (SHRI MAL-
LIKAlUt1N) : Ca) 24 and 41 cases of 
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daeoity were zeporied in l"\IIIDJ.na 
tram. In Uttar Pn.deth aDd Bihar 
es~ve  from J_U8l'J', ItIO to 
Februar7, lBel. 

(b) Cash, clothes, ornaments, 
watches and ot.her personal belong-
ings worth Ra, 2,89,139.35 and 
Ra. 3,23,644 were looted trom rwminl 
tram. by 41CQita in Uttar ~a4ea  

and Bihar respectively, 

(e) In the aboVe incidents, 3 per-
sons were killed in Uttar Pradesh. 

(d) 69 dacoits in Uttar Pract;b 
and 110 dBcoita ill Bihar were arrest-
ed and property worth B.s. 24,439 
and RI. 31,480 respectively were re-
covered in these calles. 

(e) Yes. 

(t) The aailways are deeplf eon. 
cemed over the occurrences of crimes 
being committed on the passengers. 
But the Railway has no jurildiction 
over the matters Of law aDd order 
which is, under Constitutkm, a state 
Bubject. However, the Railways in 
cO-ordination with the State Govern-
ments are making all out efforts tf) 
protect passengers. BesIdes, deploy-
ment of 2,000 RPF personnel in aI8ist-
ing Government Railway Police in 
escorting trainS, beat patrolling at 
stat s att s t~ halls, 
checking of ~ t tra.ins by offtcers, 
posting' of pickets at wlnerable sta-
tions are being done. Veltibuled 
doors of coaches are kept closed bet-
Ween 2200 brs. and 0fJ00 bra. T'l'EB1 
AtteDdan¥lCol\6l1ctor. have 1.nJtruc-
tions to remain vigiJJQ.1t and prevent 

-------------------

~~ Train Theft . 
~ .... 
Parcel Platf01"lll theft . 
~ 

Total . ., 

ISO 

entry of unauthorised persons into 
the coaches particularly iii reserved 
compartments. 

IDenase In ~ III BaStena 
BaIl1Va1B 

42'12. SH.R1l JANA.RDHANA PO().. 
:rARY: Will the f4ini8ter Of RAIL-
WAYS be pleased to state: 

(a) whether it is a fact that crimes 
ranging from wagon breaking to pil-
ferage ot booked consignments are on 
the increaSe on the Eastern Rail way; 

(b) if so, 1ihe number Of wagon 
breaking incidents during 1979 and 
1980 which took place and lou to 
Railways due to these incidents during 
this period; 

(c) the reasons for increase In in-
cidents; and 

(d) what steps have been taken 
arlld proposed to he taken by Gov. 
ernmeni to tackle the situation? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND 
IN THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SURr MAL-
LIKARJUN): (a> and (b). The num-
ber Of C8Scs of wagon breaking, pH-
ferages etc. of booked conai.gnments 
have no doubt increased in 1880 on 
the Eastern Railway, when compared 
with 1979. But in consideration otI 
the valUe of the property stolen, the 
trend is decreasing as may be aeen 
from the undermentioned table:-

1979 rgSo 

No. of Value of No. or Value or 
C8IeI rmo::ty cases PiEY (Ra., 

a41 13,9f,404' :t , ,~ aaB 18,47'i!3 J ,'16, 

~ 
44, 5 H t~ 
9J,'77,931 1,,0.55 4Oo8lI.. 

JSI,QSI ,~ ,  IS .. 75.65..170 




